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Tours Undertaken by Central Pro
vident Fund CoHMnissioner

2293. SHRI SH IV  N A R A IN  SAR - 
S U N IA : W ill the M inister of P A R 
L IA M E N T A R Y  A F F A IR S  A N D  L A B 
OUR be pleased to state:

(a ) whether the tours undertaken 
by the Central Provident Fimd Com
missioner during the emergency ex 
ceeded the number o f tours under
taken during the last six years;

(b ) if  not, the number of tours 
undertaken SLnd the purpose of each

'^tour; and

(c ) the outcome of these tours? 
1205 LS— 4.

TH E M IN IS T E R  OF P A R L IA M E N - 
T A R Y  A F F A IR S  A N D  LA B O U R  
(S H R I R A V IN D R A  V A R M A ):  The
Providen t Fund Authorities have re
ported as under:

(a ) No.

(b ) and (c ).  37 tours bet^y-een July,
1975 to March, 1977. The purpose o f 
the tours were in te r alia, as under: —

( i )  meetings of:

(a ) Central Board of Trustees.

(b ) Budget Sub-Committee.

(c ) Building Sub-Committee.

( i i )  setting up of sub-offices in 
the various Regional Offices o f the 
Organisation.

( i i i )  construction of office build
ings/staff quarters at various 
centres;

( iv )  meetings arranged w ith  
officers of State Governments to 
discuss pending recovery/prosecu
tion cases;

(v )  meetings w ith  employers*
Organisation.

( V i )  m e e t in g s  w it h  e m p lo y e e s *
o rg a n is a t io n s ;

(v i i )  meetings w ith officers at
various levels;

(v i i i )  official inspections 
various regional offices;

o f

Appropriate instructions were issu
ed to Regional Commissioners, P ro v i
dent Fund Inspectors and other 
officers on the spot during the perio
dical visits on the various problems 
faced by them. Also, wherever neces

sary, fo llow  up action was taken.




